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Shri Alagesan: They visiied ail
these places. 1 do not have the re-
port before me, but, as 1 said, it was
submitted to the Indian Investment
Centre. Bul there are certain schom-
es which are being investiguled
in Barauni; in fact, one private party
has also beep licensed to start a
petro-chemical scheme.

Mass Civilian Rifle Tralning

+422, Shri Karni Singhjl: Will the
Minister of Home Affairs Le pleased
to state:

(a) the progress made in the im-
plementation of scheme formulated by
his Ministry for mass civilian rifle
training;

(b) the number of rifles imported
for the purpose since the scheme was
finalised; and

(¢} the number .of people being
truined year-wise under the scheme?

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): (a) (i) Number of centre:
set up under the Civilian Rifle Train-
ing Scheme in the States/Union Terri-
tories is 673; and '

{iiy Number of persons -_u.s far train-
ed at thesp centres is about 95,170

(b) Out of 20000, 22 bore rilles
being imported for the purpose, 5.000
rifles have already arrived in In:a.

(c) Year-wise break-up of people
trained is not available.

Shri Karni Sloghji: Is it a fact that
originally, following the Chinese in-
vasion, it was planned by lhe Gov-
ernment that two million. peopie
would be trained in the art of rifle
training every year; if so, what hap-
pened to that ambitious scheme?

Shry L. N. Mishra: We had not fix-
ed any target; but it ig a fact that
after the Chinese aggression in 15962
we had an exhaustive and ambitious
plan for training civilian people sni
we opened s0 Manhy cenires—as you
wil] see, about 700 centres—but be-
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vayge of want of rifles and also some
organisation op the part ol non-
officla} bodies the programme could
not mike much headway, , Bui wi
are trying to push up the programme
and we hope that the proframme wiil
keep up.

Shri Karni Singhji: In vicwa of the
fact that rifle training as o whole is
a very expensive thing, may | know
whether the Government have any
proposals to supplement the rifle
training on a mass scale with preci-
slon air rifles to bring dowa the cosl?

Shri L. N. Mishra: So for u3 nelp
is concerned. we supply riftes to clubs,
As [or ammunition, people have to
pay only one anna; the admission lec
is Bs, 3. It is negligible and it would
not be very costly so far as the poo-
ple are conzerned.

Dr. L. M. Singhvi: Mav | know
whether the Governmeng would recel!
the assurance given by the hon, Frime
Minister recently that armz would be
distributed free, in larze quantitics
in the border areas to scture  our
frontiers from any invasion from oit-
side and would the Govarnment spell
vut any scheme that may have been
formulated in pursuance of tie decs
laration made by the Prime Minis-
ter so that either arms may be dis-
tributed free or arms on  subsidised
prices may be made available to peo-
ple particularly in the western boarder
States of vur country?

Shri L. N. Mishra: Unfortunately,
I was not here when the Prima Minis-
ter made that declaration. I nad
answered a guestion on  Wednesday
last that this gquestion was thoroughly
discussed by the Chiel Ministers’ Con-
ference and we decided to have home
Euards on a liberal basis in the border
States ang to train them and arm
them.

Dr, L. M. Siaghvi: It is not a ques-
tion relating to home guards. My
question related specifically to the
tree distribution of arms.



3535 Oral Answers AGRAHAYANA 3, 1887 1SAKA)

Mr. Speaker: That was what was
discussed. This question was put.
They said that they were not goingt to
distribute these rifles o all people in

the border areas but that pegular
home guards will be (here in ihe
border areas and the rifles will be

issued to them.

Shri Nath Pai: The importance of
training citizens in the use of rifles
cannot be exaggerated wien we se¢
the dimension of the dauger that is
facing us all over the frontiers. I
am afraid the Governmeni hardly
realises thay the schemes are becoming
paper schemes. Ig he aware that, in
practice, the rifle training, like the
digging of trenches when ke boumb
sttacks are expected, hus become a
huge farce and that the training given
is extremely superficial und, if so,
may 1 know what steps nre being
taken (o sev thot, we are not deceiv-
ing ourselves and that the tramning
is taken seriously and imparted
seriously?

-

The Minister of Home Affairs (Shri
Nanda): In the first place, there is no
question of any lack of realisation on
pur part about the importance of this
matter, that is, a very iarge number
of people must be trained ang also
particularly for the border ircas—
the people there must be trained--a
force like the home guards in A very
large numbers is required. T think if
Ihere are any deflciencies—there are—
they should be made u» and we
should try to extend this as much as
possible.

Shri Man Sinh P. Patel: Is it a lact
that the rifle training is left to the
district authorities of the Btate Gov-
ernments and, if so. what assistance
is given to the civilian riftie  clubs
created by the civilians?

Shri L. N, Mishra: As I said, we
have got the civilian rife clubs in
every State and also at district head-
quarters and the training is also given
al police stations according to  our
present scheme. and the assistance
will be given in the form of rifles and
ammunition to train the people.
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Application of Artisles of Comstitution
to I. & K.
, +
*423. Shri Harl Vishno Kamath:
Shrl Hukam Chand
Kachhavaiya:
Shri D. C. Sharma:
Shri Vishwa Nath Pandey:
Shri Kindar Lal:

Will the Minister of Home Affairs
be pleased io refer to the reply given
to Starred Question No. 343 on the lst
September, 1985 and state:

(a) the details of the proposals
under consideration regarding the app-
lication of certain Articles of the Con-
stitution to Jammu and Kashmir
State;

{b) whether such consideration and
consultation with the State Govern-
ment have been completed; and





